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QLEICE QL THE CHLEE ME

KARKARDOOMA COURTS < DELUS
QRDER

s ww ol joint cequest seceived from Ms Renu Chaudhary Ld.MM Sh Akii] Malik f.d M Last and Ms. Shrull
Chaudhan, L. MM Fast, Karkarloomg Coutts, regarding thelr mutual exchange of duty for the month af July 2022, Duty

et heanig No. 357 CMM/EASTIKKI/Dehi dated 26-06-2022 s partally modified, as unde:-

SN0, Noawe of the Dm)—g{l\f T Duty to be In place of ;" 7% —_

performed
on

M, Shruti C‘lﬂlldilgg; Ld. MM (Mahila | 08-07-2022 | Ms. Renu Chaudhary, Ld. MM-4
Court) Rio C-23, Madhu Vihar, Near Sai Chowk,

0947-2022 ! .
Reo H.No.S , Kalyan Vihar , Polo Road, Papargan], Delh
_Near Shani Mandir, New Delbi
1 Sh, Akhil Malik, 1Ld, MM 11-07-2022 |Ms. Renn Chaudhary, LI:IL Mgiﬂc}’ )
Rio Flat No.53 , Aakritl Apartments , Plot | 12.97.2022 |0 c-23, Madll:}l Vihar, Near Sai Chowk,
Nu. 62, i Patparganj, Delhi.
LP Etention , Patparganj , Delhi-1100082 |
L Ms. Renu Chaudhary, Ld. MM-4 I 15-07-2022 |Ms. Shruti Chaudhary, Ld. MM {Mahila
R C-23, Madhu Vihar, Near Sai Chowk, | 17-07-2022 | Caurt) Rio H.No.5, Kalyan Vihar, Polo
Patparganj, Delhi Road , Near Shani Mandir, New Delhi
+ "Ms. Remu Chaudhary, Ld, MM-4 23-07-2022|Sh. Akhil Malik, Ld. MM
Vo C-23, Madhu Vihar, Near Sai Chowk, 25.07-2022 |R/O Flat No.53 , Aalriti Apartments , Plot
Patparganj, Delhi. No. 62
L.P. Extention , Patparganj , Delhi-1100092

Rest of the conditians in circular No. 357/CMM/EAST/KKD/Dethi dated 28-06-2022, shall remain unchanged.
-

(JITENDRA PRATAP SINGI)
Chief Metropolitan Magistrate (East)
Karkardooma Courts, Delhi

No. 373 /ICMM/EAST/KKD/Delhi Dated: 04-07-2022
Copy for information to:-
1. The Ld. Registrar General, High Court of Delhi at New Delhi.

The Principal District & Sessions Judge {HQ,) and Wast, THC, Delhi.
The Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Dethi.
The Ld. CMM, Central District, Delhi.
The Ld. Secretary, DLSA East, Karkardooma Courts, Dethi.
All the Ld. Metropelitan Magistrates, East District, Karkardooma Courts, Delhi.
\J.~Me Incharge, District Courts Web-Site Commiuee, Tis Hazari Couets, Delhi.

8. Ihe Incharge Computer Branch, Karkardaoma Courts, Delhi. (uploading on Layers/ Web-Site),

Y. superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.

11). tncharpe Pacl Car, Karkardooma Courts, Delhi.

11, mcharge Cash Branch, Karkardooma Courts, Dedhi.

12. t¥irecior of prosecetion, Delhi thr. Prosecution Branch, KKD Courts, Delhi.

13, Chieb Public Prosecutor, Karkardooma Courts, Eastt, Delhi.

i+ Ihe Comunissioner of Police, Delhi and DCP, East, Delhi.(Through Chowki Incharge KKD. Delhi)
{5, The 1 G (Prisnny, Tihar Jail, Delhy New Delhi.
Lo, Luck Up tncharge, Karkardooma, Delhi.
L7, Information Cemer, Karkardouma Courts, Dethi.
18, video Conference Room, Karkardooma Couns, Delhi.
'), U'er uploading on layers Web-Site.
21). Lifice Onder File.

W)

.:":

{JTTENDRA PRATAP SINGH )
Chief Metropolitan Maglstrate {East)
Karkardooma Courts, Delhi




